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9 THE CENTRAL ADMOTISTRAT I VE TEIZWIAL, IATSUF 2EMICH, JAIRPUR .
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Date of Deaizicns 28 .1.2000

CF 17/2000 (0ap &3 /93)
Mrz .Zeema Zaidi, presently worlking on daily wages in the
Regicnzl rFazsport O9Efics, Jaipur.
e o0 Pet it ioﬂer
V/S e

i. Shri Lalit Man Singh, 3Secretary to #e Sovk «of India,

Miniztyy of Porzign & Eckecnal Affdics, lew Dzlhi.
2. Shri R.L.I0li, Passport Officer, Regional Pazaport OfFfic

miversity Mzrg, Tonlt Eoad, Jazipur.
. s e RES[DOnd%ntS .
CORAM:

MO *SLE MR LS JFLAGARWAL, JULIZIAL MEMSER
HGT 'ELE MR W7 WGP WGGAWANTI, ADMTIIISTEAT IVE MEMEERR

For the Petitioner e Mone
" Por the respondsnts cew lTone

ORDER
PEP HJ 'BLE MF .S ITACARWAL, JUDICIAL HEMEER

Mone appeared £or th«~ pet it loner. On the pe

the avermznta rads in this get it lon it ag

L)

o
Tribunal passed an ordsr on 2.5 .95 in Ca 23 /93, against which
t

applicant £ilsed CP. The £2i3 CP was alss dizmissed by
this Tribunal vide its order Adated 2012099 and again the
pplicant has £iled this pstition for iszuing sesboo not dice

A
to the opposite partic: Lor initisticon of oconkemgt proceedings

jainst them.

LO

2. In our opinicon, this Contempt Petition is not maintain

as barrsd by limitaticn and the agplicamt has already £ilsd

a
the CP, which hag already heen disposad of by thiz Tribun2l vide

its order dated 20.12.9%,

2. Therefore, we Jismizz thiz Contengt Petition in limine.

(11 P JIAKANT) ({3 .{.AGARWAL)
MEMBER (&) MLMBER (J)

=
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